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infermation that the ingtitution
by the Sceretary, the Dencritment
the prescribed authority for the

I-.

ig hereby nobtified Jow generol
nentioned below has been opproved
of Seience (. Technolozy, few —clhi,
purpoges of clause (ii% of gub-

-
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section (1) of Sectiom 35 of the Income-tax Loty 1981 unler ihe
T - . .
category of 'Opliege’ in the arsa of ofher natural or anjlicd

sciences, subject to the following conditions -

(i) that the Remnarain Duia College, Dombey will melnsain
n geparste account of the sume received by it fox
acientific resenrch in the field of natural cxr applied
sciences (other than lgriculture/-ninal Husbandry/ .
Ticheries ¢ Hedicinesa).

(ii) That the gnid College will furnish the anmmual retuIn

of its seiontific research activities te the prescribed

authority for every financigl year in such forg ng May

be 1aid md intingted o them Lfor this puroee;
by 30th [pril, each year.
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I¥STIIURION

THZE RMEZRAIN LUT. COLLEGE, BOIBLY

Thig notificavisn takes effect for a period of three
years from 1.9.77 to 31.8:.1980.

ad/
(J.P, SHLRML)
SIRECTOR T0 THE COVERNIZED OF INDIA
Cony toi-

1. .11 Commigeioners of Income-taz (2 copics).
o, Director of Inspection {(Income—tax & fudit)/Investigation/
Rescoreh & Statistics/Publication and Fublic Relations, New Delhi,

-y

3, Directornte of L Servicea (I.T.), lst Floor, Liwan-e-Ghalib,
. Mata Sundri Laane, Heowlelhi,
1. The Deowbky Secrctary, Tepartuent of Seience & Technology,

Technology Bhawan, few Mehrauli Road, New Delhi, with refereuce
Yo their Cedis Too1/135/77-Ri dabed 17.10.77.

The Frincival Ramnerain Ruia College, Matunga, Bombay-400019
with reference to letter Wo.4dn/93/941 dated 21.7.1977.

Irivate Secrctnry to Minister of Commerce, Civil Supplies &
Cooperation New Delhi with reference to .0. Mo.77/CH/4604 dated
17.8.1977 addressct
The Comptroller & Juditor General of India. (20 copiesz;
‘Bulletin Section of Y.l (R.84B), Ndw Delhi (5 copies/.
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to ghri i,it. Fatel, lMinigter of Finance New Delh



